O.1.H.
GOVERNMENT OF INDIA
MINISTRY OF RURAL DEVELOPMENT
DEPARTMENT OF RURAL DEVELOPMENT

LOK SABHA
UNSTARRED QUESTION NO. 2836
ANSWERED ON 10/03/2026

RURAL HABITATIONS CONNECTED WITH ROADS UNDER PMGSY
2836. Shri Narayan Tatu Rane:
Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) the percentage of rural habitations connected to the road
network under the Pradhan Mantri Gram Sadak Yojana (PMGSY)
particularly in Maharashtra during the last ten years, State-wise;

(b) the details of rural habitations with rural connectivity in the
Ratnagiri-Sindhudurg Lok Sabha Constituency of Maharashtra;

(c) the details of funds provided for the upgradation of existing
roads under the said scheme, State-wise; and

(d) whether there is any proposal to increase the fund allocation for
the said purpose, if so, the details thereof, State-wise?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI KAMLESH PASWAN)

(a): The Pradhan Mantri Gram Sadak Yojana (PMGSY) was launched
in the year 2000 as a one-time special intervention to provide rural
connectivity through a single all-weather road to eligible
unconnected habitations of the prescribed population size, as per
Census 2001. During the last ten years, sustained efforts have been
made to expedite the completion of targeted habitations. Against a
total target of 72,944 of habitations nationwide, 50,463 of habitations
have been provided all-weather road connectivity in various
States/UTs, including Maharashtra, achieving approximately 69% of
the targeted coverage. The State-wise details including Maharashtra
during the last ten years is given at Annexure-l.
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(b): The Ratnagiri-Sindhudurg Lok Sabha Constituency comprises
two districts, namely Ratnagiri and Sindhudurg. Under PMGSY,
Ratnagiri district has achieved 100% connectivity, with all 50
sanctioned eligible habitations connected by all-weather roads.
Similarly, in Sindhudurg district, all 29 eligible habitations have been
successfully provided with road connectivity under the programme,
thereby ensuring full coverage of eligible habitations in the
constituency sanctioned under PMGSY.

(c) & (d): The funds for the implementation of the scheme are
released by the Ministry to the State as a whole and not district-wise.
The funds are released on the basis of works in hand, the execution
capacity and performance and unspent balances of the previous
releases available with them. Till recently, the funds were released
by the Ministry to the consolidated fund of the State Government.
Further, district and sub-district wise releases were made by the
State Government. From mid-2025 onwards, the fund release is
through SNA Sparsh system. The details of release of central share
of funds state/UT-wise during the last ten years and current year are
given at Annexure-Il.
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Annexure-l

Annexure referred to in reply to part (a) of Lok Sabha Unstarred
Question No. 2836 for answer on 10.03.2026.

Number of Habitations Target and Achievement under PMGSY during

the last ten years State wise.

S.No Target Connected %
State/UT Habitagtions Habitations Connectivity
1 [Andaman & Nicobar

Islands (UT) 16 7 44%

2 |Andhra Pradesh 659 459 70%
3 |Arunachal Pradesh 584 252 43%
4 |Assam 7969 5057 63%
5 |Bihar 18083 14287 79%
6 [Chhattisgarh 5025 2580 51%
7 [Goa 0 0 0%
8 [Gujarat 106 66 62%
9 |Haryana 0 o 0%
10 |Himachal Pradesh 1037 608 59%
11 (Jammu And Kashmir 2078 1084 52%
12 [Jharkhand 7128 5502 77%
13 |Karnataka 0 7 100%
14 [Kerala 51 43 84%
15 [Madhya Pradesh 8016 4765 59%
16 [Maharashtra 470 250 53%
17 [Manipur 486 249 51%
18 [Meghalaya 1009 369 37%
19 [Mizoram 201 79 39%
20 |Nagaland 64 14 22%
21 |odisha 9439 6979 74%
22 |Pondicherry (UT) 0 [ 0%
23 |Punjab o o 0%
24 |Rajasthan 2999 2706 90%
25 [Sikkim 204 134 66%
26 |Tamil Nadu 39 9 23%
27 (Tripura 478 225 47%
28 (Uttar Pradesh 562 290 52%
29 |Uttarakhand 1838 1164 63%
30 |West Bengal 3982 3064 77%
31 [Telangana 419 191 46%
32 |Ladakh (UT) 2 23 100%
Total 72944 50463 69%

The State/UT-wise details may be accessed at programme website

https:/pmgsy.dord.gov.in/-> Progress Monitoring

Coverage under PMGSY.
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Annexure-ll

Annexure referred to in reply to part (c) & (d) of Lok Sabha Unstarred
Question No. 2836 for answer on 10.03.2026.

Total Central funds released to various States including Maharashtra

under the PMGSY during the last ten years and current year, State

wise.
(Rs in crore)
S.No State Central funds released

1 /Andaman & Nicobar 38.71
2 /Andhra Pradesh 2,978.20
3 Arunachal Pradesh 8,049.01
4 Assam 11,752.98
5 Bihar 12,134.33
6 [Chattisgarh 7,176.88
7 |Goa -
8 [Gujarat 1,614.98
9 |Haryana 1,000.81
10 Himachal Pradesh 6,917.03
11 Jammu & Kashmir 10,194.97
12 Jharkhand 6,379.86
13 Karnataka 2,720.10
14 |Kerala 1,116.03
15 [Madhya Pradesh 12,360.86
16 |Maharashtra 4,615.57
17  [Manipur 3,587.78
18 [Meghalaya 2,789.65
19  |Mizoram 1,919.24
20 [Nagaland 843.72
21 [odisha 13,450.56
22 |Puducherry 61.65
23  [Punjab 1,797.99
24 Rajasthan 4,961.97
25 |[Sikkim 1,545.93
26 |Tamil Nadu 4,787.42
27 Tripura 1,699.97
28 [Telangana 1,992.56
29 Uttar Pradesh 12,032.04
30 Uttarakhand 8,447.92
31 West Bengal 7,061.52
32 |Ladakh 519.98

Total 1,56,550.21
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